NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 10.12.2021 (FRIDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member
(Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Go Airlines (India) Ltd. Amish Tandon Lzafeer Ahmad
(Ins) No. 1118 of Vs.

2019

Sovika Aviation Services Pvt. Ltd.

2. Comp. App. (AT)
(Ins) No. 277 of
2021

Jai International Pvt. Ltd.
Vs.
Jaroli Agro Pvt. Ltd.

Nitish Sharma

R. Sudhinder
Ekta Bhasin

After the above

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member
(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Directions

3. Comp. App. (AT)
(Ins) No. 924 of
2020

National Polyplast (I) Pvt. Ltd.
Vs.
Manpasand Beverages Ltd.

Charu Sachdev

Swaroop George
Roohina Dua-R1

For Admission (Fresh Cases)

4. Comp. App. (AT)

Paragon Ceramics

Narender S. Yadav

(Ins) No. 1020 of
2021

Vs.
Spicejet Ltd.

(Ins) No. 1017 of Vs.
2021 Rathi Ispat Ltd.

5. Comp. App. (AT) Vikram Puri & Anr. Ashish Middha
(Ins) No. 1018 of Vs.
2021 Universal Buildwell Pvt. Ltd. & Anr.

6. Comp. App. (AT) Rajbir Singh Apoorv Agarwal
(Ins) No. 1019 of Vs.
2021 State bank of India

7. Comp. App. (AT) Rizwan Khaleel Vivek Malik




2020

Vs.

Ashish Chhawchharia

Resolution Professional for Jet Airways
(India) Ltd.

8. Comp. App. (AT) Bank of India Ashish Rana
(Ins) No. 1022 of Vs.

2021 Naresh Seth

9. Comp. App. (AT) Bank of India Ashish Rana
(Ins) No. 1024 of Vs.

2021 Vinod Kumar Ambavat
Resolution Professional for Actif
Corporation Ltd.

10. | Comp. App. (AT) Amit Arora Ekta Bharati Varsha Banerjee
(Ins) No. 1037 of Vs.

2021 Shashi Kant Nemani & Ors.
For Admission (After Notice)

11. | Comp. App (AT) Suresh Garg Kunal Anand Vinod Kumar
(Ins) No. 117-118 Vs. Abhishek Anand Chaurasia-R1
0f 2020 Naresh Kumar Sood & Ors. Honey Satpal Kunal Anand-R3

12. | Comp. App. (AT) Whispering Towers Flat Owners Soumya Roop Sanyal | Shadab Jain
(Ins) No. 896 of Welfare Association
2021 Vs.

Abhay Narayan Manudhane (Resolution
Professional) & Ors.
With

13. | Comp. App. (AT) Majestic Towers Flat Owners Sunil Fernandes Shahdab Jan
(Ins) No. 980 of Association & Anr. Prerna Wagh
2021 Vs.

Housing Development and Infrastructure
Ltd. & Ors.

14. | Comp. App. (AT) Committee of Creditors of M/S Sinex Ankit Raj Purti Gupta
(Ins) No. 945 of Industries Ltd. Through Punjab National
2021 Bank

Vs.
Pinakin Surendra Shah
IRP for M/S Sintex Industries Ltd.

15. | Comp. App. (AT) Mukesh Kumar Grover Partho Bhattacharya
(Ins) No. 960 of Vs.

2021 ---
For Hearing

16. | Comp. App. (AT) Jet Aircraft Maintenance Engineers Kumud Shekhar Aman Gandhi

(Ins) No. 628 of Welfare Association Ashish

Chhawchharia-R1
Raunak Dhillon-R2
Chirag Kamdar-R3
Siddharth Srivastava-
R4




17. | Comp. App. (AT) Association of Aggrieved Workmen of | Dr. KS Ravichandran | Dhiraj Kumar Totala
(Ins) No. 643 of Jet Airways (India) Ltd. (CS) Tanya Chib-R1 & R3
2021 & 1.A. No. Vs. S. Manjula Devi Raunak Dhillon-R2
1700, 2222 & Jet Airways (India) Ltd. & Ors. Pooja Mahajan-R4
2445 of 2021
With
18. | Comp. App. (AT) | Rohit Sharma & Ors. Nidhi Khanna Dhiraj K. Totala
(Ins) No. 915 of Vs.
2021 Monitoring Committee Through
Ashish Chhawchharia & Ors.
19. | Contempt Case Kailash T Shah Honey Satpal Keith Varghese
(AT) No. 15 of Vs.
2021 in Comp. Sysco Industries Ltd.
App. (AT) (Ins)
No. 464 0f 2020
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-

Registrar



http://www.nclat.nic.in/

